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Consohhtcd List ol Official Lcgislativ€ Rusiness

A consolidated Llst of Official Legisladv€ Busin€ss lraffacted during the

Secord Session of th€ Fourteenth Kerala Legislative Asscmblv is given below:
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Laying o{ BiUs Assentedr-(Rills passed during tho lrrst sesston] 
)
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Approp ation jlsaac, Minister for Govomor on July 26' 2016 The Billl

]ryot on eccounr Finance and Coir las assented to by the Governor was

Laying o{ BiUs Assentedr-(Rills passed during tho First Session)

No. 2) Bill, 2016 ]

(llill No. 15)
-- I

il;;"", ;." ;.;'. j* ***"0 . w tr'" cwe,"o. **]
No.2) Bill, 20161 laid on thc Thble by $e Secr€tary onl

(llill No. 1s) ]Scptembcr 
27,2o16 (A!t 12 of2016) l(llill No. 1s) ] Scptembcr 27, 2016 (Acr 12 o1201b)

Ihc l.cslshri!e \hn o. * urn" 
llhe 

arll rc(eivcd ,r'" u',"n'o' rt'",

A<<.mhlv Mmisler for weltare'Governor on July 26 '/016 lheBillAssenbly Minister for welhr€]Governor on Julv 26, 2016 It€ Bill

orcmovai oflol Scheduled Casrs, as assented to by lh€ Govemor was

Disqualificaiions) scheduled Tribes, laid on the Table bv the Secretary on

Amendm€nt lsackwara chsses' i september 27' 2016 (Act 13 of 2016)'

Itil, 
zore Law, culture and

L(Bill No. 3) lPafliamentaryl(BiU No. 3) lPafliamentary

affairs

(N!? 1299/2016.
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", "-""haac, Minister for Extraordinary on July 16, 2016 a.rd]
Finance and Coir linlroduced in tho Asscmbiy on Julyi

ll8, 2016. Thc Rill was refcrred to
the Subject Commitree VIII for joinr
consideration wirh Subjecr

]Commitlec V and XIV on Ocbba.

126, 2016. The Ilill as rcpoftod by thel

l;;iil;#;;;;;1,;;i
Novanber 2, 2016 and pa$sed on
November 7, 2016.

rr"' r"a,r.".f"irf fin" u'u .*'"" p,ir,**a ^ C-"'*l
Surendran, lLxtaordinary on Scprcmb€r 17,

Il llils Passed

Minister forl2016 dnd inrroduced in rhc 
^\s.mht)Electricity and on Sepremb€r 26, 2016. Itc llill was

Devaswoms ref€rred ro the considerarion o{
Subject Commitl€e II on Scpr€mbcr

26, 2016. The Bill as reporlod by thel

DR. T.M. Thomas
Isaac, Minister for
Finance and Coir

Subject Comrniltcc was prosent.d on
Oclober 5, 2oltt and passed on
November8,20l6.

l
The Bill was published as cazcuc
Extaordinary on Seprcmbcr 20,
2016 and introduccd in rhe Asscmbly
on Seprember 26, 2016. Ihe Ilill
was relc(ed to lhe considoralion o{
Subject Commilkre VIII on
September 26, 2016. Ihe Bill as

report€d by rhe subject comminee
was presented on Ocrobcr 17, 2016

. 1119 
passod on Novcmbcr 2, 2016.
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'fhe Ke.ala

(lou.t tr€cs and

Bill, 2016 (Bill

No.24)

6 'lhc Kerala

(Amcndmen0

llill,2016 0lill
No. 25)

DR. 'll M. Thomas

lsaac, Minister for

Finance and Coir

Shri A. K. Balan,

Minister for Welfare

Th€ Bill was published as Gazene

Extaordinary on October 25, 2016

The Bill was introduced in the

Ass€mbly on October 27, 2016 and

passed on the same day.

The Bill was published as Gazene

Extraordinary on october 17, 2016

and introduced in the Assembly on

Novamb€f 3, 2016. Thc Bill was

referred to thc consideration of

Subjecr Committee XIV on

November 3, 2016. The Bill qs

reported bY the Subject Committee

was pres€nted on Novpmber 4, 2016

and passcd on November 9, 2016.

lte Bill was published as Gazett€

Extraordinary on October 17, 2016

and introduced in th€ Assembty on

Novembcr 3, 2016. 'lhe Rill was

referred !o the consideration of

Subject Commiltee XIV on

November 3, 2016. The Bill as

reponed by the subject commift€e

was prcsented on November 4, 2016

ol Scheduled

castes, Scheduled

Tribes, Backward

Classes, Law,

Culture and

Parliam€ntary

Affairs

Schcduled

Shri A. K. Balan,

Minister for Welfare

Casres, Schcduled

'ftibes, Backward

Classes, Law,

Culture and

Parliamentary

L
and passed on Novembor 9, 2016 1



The Kerala
Conservation of
Paddy Land and

wedand

Bill, 2016 0lill
No. 28)

rcferred to rhc considcration of
Subject Committre ll on Novombcr
2, 2016. Thc Bill as .cporlcd by thc
Subj€ct Commitlce was p.cscntcd on
November 4, 2016 and passed on
Novembcr 8,2016.

Dp. t M. lhomrsllhc Bill kds publrshcd J\ (; flrc

pass€d on lhe srmc day.
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